
CENTRAL ADM ISTRAT D/E TRIBW AL 

BJAN GALORE BENCH 

Second Fibor, 
Commercial Complex, 
Indirariagar, 
}3PGALORE - 560 r'3*1. 

Dated: 21 MAR 1995 
APPL1CATICN NO. 457 of 1994 and 520 of 1994. 

APPLICANTS: Secretary,Ministry of Defence,New Delhi ad other., 

v/s. 

RES1NDENTS: Sri.S.Kadirvei.0 and V.Prasanna Rao, 

To 

Sri.G.Shanthappa,Addl.C.G. S.C. 
High Court Bldg,Bangalore-1. 

SriA.V.Sr1ñivasaKAdvocate, 
No.107,Upstairs,Gandhi Bazaar, 
Basavanagudi, Bangalore-4. 

Subject:.- F.rwarding copies of the Orders passed by the 
Central MministratiVe Tribunal,Bangalnre-38. 

---xxx--- 

Please find enclosed herwith a copy of. the Ord.r/ 

Stay (rder/Intcrim Order, passed by this Tribunal in the above 

mentioned application(s) on_0903-1995.  
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Second Floor, 
Commercial Complex 
Indiranagar, 
BANGALRE. 560 e38. 

JDated: 11  NOV1994 
APPLICATI NO: /•L//,r;1 4q//44 

PLTS: 	 0 14 4/4 	/4) 
V/s. 
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In the Central Administrative Tribunal 
Bangalore Bench 

42 	Bangalore 
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